RC/ARC Mo.101/2010
Krishan Lal Kathuria Vs, Rudesh Kumar

(Through W/C Cisco-Webeox)
06.07.2020
At 11:35 AM to 11:50 A

Fresont : Sh. Aridamman Singn Cheoma, Ld. Trainea Judge,
None for the pefiticner,
Sh. Surincer K. Badinwar. La. Coursal for the respondent,
Par argumerts un: the leave w defend apolica’.on nezrd.
The peutioner shall ba al linery to file submiss 'ons wihin 3
days on she E-mail of the Court,
B= listec for umérs on 13.07.2020. A scanned copy of
ordur-skeet be =ont to the Coordiralor ¢f Compuler Drarcn for

ur'oading it on the wulisito, as per procedurs I';]

|
|
(RAJINDER KUMAR)
SCJ-cun-RC (West), THC
Delhi: 06.07.2020

Scanned with CamScanner



RC/ARC No0.123/2019
Gautam Kumar Vs. Ramesh Kumar Nagpal

(Throuah V/C Cisco-Webex)
06.07.2020

At 12:05 PMto 12:15 PM

Prasant ; Sh. Aridaman Singh Cheemg, Ld. Trainee Judge.

Sh. Abhinav Tyagi. Ld. Counsel for the petitioner.

Sh. Tarun Aggarwal, Ld. Proxy for Sh. P K. Rawal, Adv.
for the respondent.

Acjournment s sought by 1w patiioner to file rep'y. Tha
same s nct opoosed.

Let. the reply be filed within 10 days wilh & coupy to the
respondent through E-mode to the respondent who may file
rejnirder if any,

Be lisled for arguments on leave to defend zpplication on
07.08.2020 at 11:30 AM. Parties may also fllo submissicns on
tne e-mail of the courl. A scanneo cooy of erdor-sheet be sent 1o

the Cocrdinator of Compuler Branch for uploading it on the

Y
(RAJINDER KUMAR)
SCJ-cum-RC (West), THC
Delhi: 06.07.2020

website, as per procedure, rﬂ
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Scanned with CamScanner



